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AT 9T SAThedT, TFT i a
MINISTRY OF CORPORATE AFFAIRS

NOTIFICATION
New Delhi, the 16th March, 2026

S.0. 1365(E).—Consequent on the completion of the term of Sh. Deep Chandra Joshi as Acting President, National
Company Law Tribunal (NCLT) on 16.03.2026, Sh. Bachu Venkat Balaram Das, Member (Judicial), the senior-most Member
in NCLT, shall act as President, NCLT in terms of Section 415 (1) of the Companies Act, 2013 (18 of 2013) for a period of six
months from 17.03.2026 or until a regular President is appointed or until further orders, whichever is the earliest.

[F. No. A-45011/534/2025-Ad.IV-MCA]
ANITA SHAH AKELLA, Jt. Secy.
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